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ANNEXURE
File No.TCPKLM/35/2021-C
LOCAL SELF ADMINISTRATION DEPT.PLANNING,KOLLAM
PROCEEDINGS OF DISTRICT TOWN PLANNER

Sub-Local Self Administration Dept. Planning, Kollam-Office of the
District Town Planner, Kollam-Lay out /Usage approval is
hereby granted for the construction of buildings for the
establishment of Petroleum Retail Outlet at Re-survey
No0.48/2-5 , comprising of 14.960 are land situated at Block
No.6, Poruvazhy Taluk,PoruvazhyGramaPanchayath

Ref-Application dated 22.01.2021 of Shri.Sainudheen&
Smt.Sajitha

ORDER NO.TCPKLM/35/2021/C16/02/2021
With reference to the application submitted by

Shri.Sainudheen&Smt.Sajithafor layout usage/approval for the construction of
Petroleum Retail Outlet and connected constructions having an area of 285 sq
meter at Re-survey No.48/2-5 Block No.6 Village, Poruvazhy
Taluk,Poruvazhy Village,Permission is hereby granted for the lay out and

usage of the sitesubject to KPBR 2019 and following conditions.

CONDITIONS

1) Permission for building construction /occupancy shall be given by the
Secretary only after ensuring that the following conditions are totally
fulfilled and NOC/permission has been obtained from the legally
authorised agency.

2) Ownership documents of the proposed site, survey number, area,
measurements, borders, possession, permission for construction
etc.has to be verified and confirmed by the Secretary. Also to ensure

that no purambokk land is included in the plot.

LS


Biju Raman


10)

11)

12)

13)
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Solid-Liquid waste disposal unit as per KPBR Rule 79(7) and
contaminated water purifier and recycling unit shall be installed.
Approval has to be obtained from the fire and safety Dept. Director or
the officer authorised by him as per Rule 5(4) of KPBR 2019.
Permission from the Collector has to be obtained..

The Construction and usage of the buildings shall not create any harm
to the peaceful life of the people in the surroundings and public
transportation.

The spot and construction of petrol tank and vent pipe shall be in
accordance with the existing petroleum rules. Allocation of 7.05 meter
clear space shall be ensured for the dispensing unit.

The spot of the Petrol pump shall be in accordance with the MORTH
directions.

In case of depth of earth cutting exceeds more than 1.5 meter, the
procedures as per Rule 10 has to be complied with.

To ensure that the water in Chakkuvally Chira is not contaminated due
to the construction or the usage of the building.

The Secretary has to ensure that no construction other than those
marked in the lay out plan existing in the site. Apart from this, if any
construction as included in the lay out plan is already constructed, it has
to be regularised as per Chapter XX of the KPBR 2019.

While granting permission, if any laws are in existence for the
construction of Chakkuvally Chira, the same has to be considered
before granting permission.

The proposed construction shall be in accordance with KPBR 2019 and

related amendments and in conformity with other applicable laws
including court orders.
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This order is not permission for starting Construction.Construction has to be
started only after getting permissionfor the construction/development from the

concerned local self institution as per the Building Construction Rules.

Sending herewith Approved Lay Out Plan numbered as 07/2021

Encl: Plan-One set
Sd/-
SharyM.V, TPTPKLM

O/o TPTPKLM

Shri. Sainudheen& Smt.Shajitha
ParankilamvilayilVeedu
ThekkeMuri,SooranadP.O
Kollam-690522

Copy to: Secretary, Poruvazhy Grama Panchayath
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BUILDING PERMIT 06

With reference to the application submitted by you for the construction of

Petroleum retail outlet and connected constructions having an area of 285 sq

meter at Re-survey No. 48/2-5 , comprising of 14.960 are land situated at

Block No. 6, Poruvazhy Taluk, Poruvazhy Village ,Permission is hereby

granted on the following conditions.

1)

Solid-Liquid waste disposal unit as per KPBR Rule 79(7) and

contaminated water purifier and recycling unit shall be installed.

The Construction and usage of the buildings shall not create any
harm to the peaceful life of the people in the surroundings and

public transportation.

The spot and construction of petrol tank and vent pipe shall be in
accordance with the existing petroleum rules. Allocation of 7.05

meter clear space shall be ensured for the dispensing unit.

The spot of the Petrol pump shall be in accordance with the
MORTH directions.

In case of depth of earth cutting exceeds more than 1.5 meter,

the procedures as per Rule 10 has to be complied with.

To ensure that the water in Chakkuvally Chira is not

contaminated due to the construction or the usage of the building.

The proposed construction shall be in accordance with KPBR
2019 and connected amendments and in conformity with all

existing laws and court orders.

Sd/-

Secretary
Poruvazhy Grama Panchayath, Kollam

LS


Biju Raman


— . e
LN L Geare ey ey Smw e e e s : [ ; ":: """:;""‘ - "f"’f"-" L Ll SR
TS YT e e ".,- ” Pl Y 3 - EA Sl b -
|, 08 hat SUTR NP e g
r ' .
SN - - 4

-, APPENDIX 12 e . m
Ik [See rut> a417)8914)) ' 07 -7 ‘ 77
- STTE APPROVAL ANN BUILDING PERMIT ~ s . F_ .

) Poruvazhy Grama Panchayat Kollam B AP ’ R

[
N .
. . . . ' .

PR .

L e " E.

Fo: {Remit o ; AY-BAC 3278 72021 _ Toued: osrp57702
= {8k Aneineation Mg 1A3/3837/200 ?
5 Jaek . 1 Dated: 23/04/ ' ' =
__ s::::::&gl_v_ﬂé!‘_l SEEDY, sooumgg,somrud.p.g,uﬁt{::i'ﬂ:ﬁnongﬁﬁsﬂm‘mswm o e f
Al b 3 A0 petmssion iy granted 1 the Erec . 1.7
B h 153472 4547 i ot thon 18 near the buliding Ho. 14/298 1n Sarveyra et
3 amy 1 R43/2-5 iitage Ppmy Tatuk Kunnathur Dstrict Kallam for Mew Cammfo;mra::&s! gr
K NP W et 1o the o Jittons stated betow : - - ¥ K P

&~ \Nc»v,.mnnﬂan !onl_bmldwlu 1

S Yeare (08708 1303, "eA 285 In f_»qnﬂ‘ctﬁ. Ploat area : 1426.00 vgm for petral ptamb [Petmit b Y114 gt g

A
1N (15 Adeguate ast i ertirea s
2 _“l . ¢ mc; .
7 |werheryang "!Nb‘l‘l'i e :‘r?‘ 1"““3: :ﬁlér:d for protettion agatost damage 10 health, e, bulldings and eropary

¥
I

4 of b )
7 [PSBonsibe for sy wih damagis ATter bulding construction, The Gwnes and tne devsloper thal te kel - _"/f "
Ty F - s ™ MG o S P ol 4
L R:“-\Sf!tbach M) (mintmum 8 average) . ... . )
i e, N i 2 B -
_ . 0 N el Sideal . | oA
Wt Conntroction : = Rear Sidel Side- 17, b

T S pres

T 2 P,
-'!‘.,-

W , dwse o T e e e
;Jf‘qf -&ILIO:AFEQ M- 1496+ ' ., RO B RE e s — i e T
Vi s ada . . —— —— N i T
:,-tr‘:‘ {C) FSI: 0.19 tavrragu: 19.05 ot = T B ey
{ ; {191Detalls of proposed bullding . o T i Ca % o s
g e e ST PR R ¥ e pen o N O T

L = ilh b T R PR Y BN Dbt L™ Ry B o
hed o - -; S " | - ¥ ] 0 n‘ A & Iy S I El -
“;;1 o * e . 2 : i .'T £ . 2 = § - '.'I Z
. - 9 = s = a4 - & e -
. . B 3 1k i By 3 - - .
y,; . A v v . , - H 'I-,,: <1 “6“ G s
figs: % g " s ] -3 Sl > o ';g he SR
33 Y ESCO it R 8 B o BY- 3 BIS 8RR I5] .
e T et IR - NN HE B -
a;_ s~ s M = L 5 3 { % . . J‘ .
L3 e ; EARAE A 3
3 =

vl
-

Builging Arga ™ o O R R

.
-
T
- et
FOH
~u
-
¥
Iy =
L
=
>4
(v}

B ba
.t
Py 33

FloorArea "o [ o} e

v _ -
-’ - -yt . -
‘:_;_‘ 2, g o
‘ . .Signature s NG~
(B = V. " : » AT I
ki < = Name & Deslg N\ - -
IR p OREE . e
A Secreta . - Xt
ity o e

OMUSSA -
e ST TS Dt SR -
| P -530520.

2

& Gates 05/05/2021.
o -_,\ -

A TTI I
]

w?

-

7z

AN I ;-i, g
SN Fean i 2827

o e e
, ‘:\i-‘ '.:‘Y "\—_l,_'-""/ ;

.13

i .
W Ty

tT TN ot w "

ani ey S
. PR

SRR

TR
o ;.51;:,"3' - A

e _
6 o oy Wy
T S o
3y ']'-:"%:-,-.-i.”h"‘ ¥, Bs : i *‘}#_é‘g.‘: e ;
. ¢ f'\ik“:-'-'.'“-'.-_"b Uy ; oA {
e YR



Biju Raman


At

-"‘*“”‘“—fﬂ an \mn'm':'ﬂ'ﬂ R T 4 AT
L he '\191 ‘_ﬂ "r"‘n-ﬁ,,"’.l.-n

vmﬁ a2y 33 o~y waes A 1\..rcrr' s 2 LT
-{W“J AAmpnmy T zsmsmgys nsamymTimral  mrmest Tetay e TP D

e
Mﬂﬁi&; 1*&1&1!:} ﬂ’hﬁ*—;,.ﬁ‘cypg ag:‘g ‘-rn"'wrrt__ ”, uunncm e - i

At i —

tm-;w -.h'.:;-'n mmmnmﬁnﬁ rznv'u.-.:r.:"‘! peInyA m 1t eI 7T,

%ﬁx}mkw}m‘d g shilesam, | P g
§ B s ,.U ol ‘ o, 3 ) ‘.‘..,._.g’
1'.51 M&Wﬁ Qs m’lé}:mmmr;q nﬂﬂw‘fqrg w)-'w; mn pTrriTy ASVAGOT I 35 A
nb_ﬂh&‘}:m’kn,,a "1".‘;“9:: (n,kmgmauﬂ $i- sk i
-_’.:‘.*l méﬁad‘nnbﬁga 5 paal oquib mugsmans g TAnEasy 2

! c £ "?i:‘ts'ii‘s :!}5'»"?"\*‘&4' ﬂl,\wxmioﬁ 'u«-u.«vmbham «-¢mdww -\a'd“"ff
"""1‘ «3 T ﬁ 3"‘-’* nhmd nutmm’y mprmam - ,

4_!.

wL-.

3 _m‘a\b\ mﬁm‘b} nmrﬂ s{h

ﬂfh ~'m'€->¢:'r1$ o -!} 'xﬂ'::ﬁh-*m

-*"“? m!i-y’ *4%««‘111:‘!: *-mnr Don ,ﬂhrw-‘ta:;-i N!'t"t'
| Qrmwi Q’J'l ..-uam:mz_t auwmm ng:mbam;&m;a T

L e

iw.-rx

)

Rl s 3 “':j...

. ,"ﬁ.\k'\“lh \ "\,3' - \h


Biju Raman


